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 do  proceed  to  elect,  in  such  man-
 mer  as  the  Speaker  may  direct,
 two  members  from  among  them-
 selves  to  serve  as  members  of  the
 Indian  Central  Sugarcane  Com-
 mittee.”

 Mr,  Speaker:  The  questian  is:

 “Yhat  in  pursuance  of  Rule  1  of
 the  Rules  and  Regulations  of  the
 Indian  Central  Sugarcane  Com-
 mittee,  the  members  of  Lok  Sabha
 do  proceed  to  elect,  in  such  man-
 ner  as  the  Speaker  may  direct,
 two  members  from  among  them-
 selves  to  serve  as  members  of  the
 Indian  Central  Sugarcane  Com-
 mittee.”

 The  motion  was  adopted.

 National  Shipping  Board

 The  Minister  of  Shipping  in  the
 of  Transport  and  Commani-

 cations  (Shri  Raj  Bahadur):  I  beg  to
 move:

 “That  in  pursuance  of  sub-sec-
 tion  (2)(a)  of  Section  4  of  the
 Merchant  Shipping  Act,  1958,  and
 the  National  Shipping  Board
 Rules,  1960,  frameq  under  the  said
 Act,  the  members  of  Lok  Sabha
 do  proceed  to  elect,  in  such  man-
 ner  as  the  Speaker  may  direct,
 four  members  from  among  them-
 selves  to  serve  as  members  of  the
 National  Shipping  Board.”

 Mr.  Speaker:  The  question  is:

 “That  in  pursuance  of  sub-sec-
 tion  (2)(a)  of  Section  4  of  the
 Merchant  Shipping  Act,  1958,  and
 the  National  Shipping  Board
 Rules,  1960,  framed  under  the  said
 Act,  the  members  of  Lok  Sabha
 do  proceed  to  elect,  in  such  man-
 ner  as  the  Speaker  may  direct,
 four  members  from  among  them-
 selves  to  serve  as  members  of  the
 National  Shipping  Board.”

 The  motion  was  adopted.
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 ALL  Inpia  UTD  -  WAL
 ‘Scrrrces:

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  Sir,  I  beg  to  move:

 “That  in  pursuance  of  Section
 4(g)  of  the  Al)  India  Institute  of
 Medical  Sciences  Act,  1956,  the
 members  of  Lok  Sabha  do  pro-
 ceed  to  elect,  in  such  manner  as
 the  Speaker  may  direct,  two
 members  from  among  themselves
 to  serve  as  members  of  the  All
 India  Institute  of  Medical  Scien-
 ces  for  a  term  of  five  years,
 subject  to  the  other  provisions
 of  the  said  Act.”

 Mr.  Speaker:  The  qusetion  is:

 “That  in  pursuance  of  Section
 4(g)  of  the  All  India  Institute  of
 Medical  Sciences  Act,  1956,  the
 members  of  Lok  Sabha  do  pro-
 ceed  to  elect,  in  such  manner  as
 the  Speaker  may  direct,  two
 members  from  among  themselves
 to  serve  as  members  of  the  All
 India  Institute  of  Medical  Scien-
 ces  for  a  term  of  five  years,
 subject  to  the  other  provisions
 of  the  said  Act.”

 The  motion  was  adopted.

 12.06  brs.

 RE,  SIMULTANEOUS  TRANSLA-
 TION  OF  PROCEEDINGS

 Mr.  Speaker:  The  House  shall  now
 take  up  further  General  Discussion
 of  the  Railway  Budget.

 An  Hon.  Member:  Sir,  how  much
 time  has  been  allotted  for  this?

 गयी  राभ्रेश्यसमन्द  (करनाल)  :  अध्यक्ष

 _महोदय,  आप  ने  अभी  जो  धोषणा  की  है
 कि  कमेटियों  में  कौन  कौन  चुके  गये  हैं,  खश
 को  हिन्दी  में  भी  अला  दीजिए,  आप  से  ह
 आयेगा  है
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 अध्यक्ष  महोदय  :  अभी  तो  माननीय
 मंत्रियों  नै  ये  प्रस्ताव  रखे  हैं  कि  उन  कमेटियों
 के  लिए  मेम्बर  बुने  जायें  ।

 थी  रामेश्यरानन्य :  उसी  को  हिन्दी
 अं  भी  बता  दिया.  जाये  ।

 अध्यक्ष  महोदय  :  मैं  बता  देता  हं  ।

 श्री  पाटिल  ने  यह  प्रस्ताव  रखा  है  कि

 Shri  Nambiar  (Tiruchirapalli):  On
 a  point  of  order,  Sir.  May  I  know
 whether  this  sort  of  translation  will
 be  possible?

 Shri  H|  ह.  Mukerjee  (Calcutta
 Central):  Sir,  I  did  not  wish  to  inter-
 rupt  you  while  you  were  translating
 the  position  for  the  benefit  of  the
 hon,  Member,  but  if  you  are  going to  make  a  practice  of  it,  I  am  afraid,
 you  will  have  to  consider  80.  many
 other  aspects  of  the  situation.  You
 have  been  insisting,  very  rightly,

 whould  ecomomise  as  far  as
 the  time  of  the  House  is  concerned. If
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 it  is  to  be  the  convention  or  practice
 by  whoever  is  in  the  Chair  that  any-
 thing  said  in  English  has  to  be  trans-
 lated  in  Hindi  then  surely  those  hon.
 Members  who  do  not  understand
 Hindi  speeches  can  insist  that  any
 Hindi  speech  or  statement  made  should
 at  once  be  translated  and  the  time  of
 the  House  be  consumed  in  the  pro-
 cess.  I  have  no  animus  against  Hindi,
 but  if  in  this  king  of  way  conventions
 get  going,  I  do  not  know  where  we
 shal]  end  up.

 Mr,  Speaker:  Our  Rules  are  that
 any  hon,  Member  can  express  him-
 self  in  Hindi  or  in  English.  He  can
 use  either  of  the  two  languages  un-
 less  there  are  special  circumstances;
 for  example,  if  an  hon,  Member  goes
 not  know  either  of  them  we  have
 special  provision  and  the  Speaker  can
 allow  him  to  speak  in  his  mother
 tongue  provided  a  copy  of  his  speech
 has  already  been  supplied  to  the
 Speaker.  That  rule  will  continue.  I
 am  not  going  to  spend  double  the
 time.  When  an  hon.  Member  speaks
 in  one  language  I  will  request  other
 hon,  Members  to  try  to  understand
 that  themselves  or  to  get  the  help  of
 their  neighbours  who  are  there  to
 know  what  has  been  said.  1  agree
 with  the  hon,  Member,  Shri  स  श.
 Mukerjee,  that  if  everyone  were  to
 insist  like  that,  it  can  only  be  con-
 ceived  how  much  time  would  be
 spent  in  such  unnecessary  _  things.
 That  is  my  submission  and  I  hope  I
 will  get  the  cooperation  of  all  the
 hon.  Members,  If  it  is  insisted  upon,
 I  shall  not  be  able  to  do  that  in
 future.

 rt  विभूति  मिथ  (मोतिहारी)  :  अध्यक्ष

 अध्यक्ष  महोबा  :  हमें  दो  कम्पार्टमेंट
 बना  कर  इस  तरह  से  आपस  में  झगडा  शुरू
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 करने  की  कोशिश  नहीं  करनी  हिए  कि  ee
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 तकलीफ
 Mr,  Speaker:  These  submissions

 wet  t  fe  ewe  a  very  भ  ह्
 will  go  on  endlessly.

 कालज  भार
 श  त  ग  Shri  Nambiar:  If  they  insist  on

 वाले
 king  Hindi  and  we  insist  on

 अक  ा  डी  गनी  लिम  speaking  in  Tamil  or  other  languages
 there  will  be  only  confusion  here.

 लायें  ।  अगर  इस  बारे  में  झगड़ा  होगा,  तो  There  has  been  ‘the  practice  all

 हमारे  लिए  काम  करना  मुशिकल  जायगा।  through  that a  Member  may  speak
 हैकि  क  either  in  English  or  in  Hindi,  Those

 हमारा  मुद्दा  यह  सब  हिन्दी  who  do  not  know  either  of  these  two
 समझने  भर  बोलने  लग  जायें  ।  तो  इस  languages,  may  be  allowed  to  speak
 art  में  भाडे  की  जरूरत  नहीं  है।  in  other  languages.  That  healthy

 practice  should  be  continued  and  no
 departure  should  be  allowed  to  9४

 औ  बागड़ी  (हिसार)  :  मैम्बर  साहि-
 made,

 बान  चाहे  जिस  भाषा  में  बोलें  लेकिन  स्पीकर  Mr.  Speaker:  Did  I  say  something

 साहब  जब  भी  कोई  रूलिंग  दें  या  दूसरी
 else?

 बात  कहें;  तो  उन्हें  दोनों  भाषाओं  में  Shri Nambiar:  But  he  is  insistia

 कहना  चाहिये
 t

 मैं  चाहता  हूं  कि  आप  दोनों
 के  डि  point

 u  9  insistag

 में  बोला  करें
 ।  “Mr.  Speaker:  Perhaps  I  could  not

 explain  it  in  so  beautiful  language.

 निचय  नि
 भी  रामेदवरानन्य  :  जब  इंग्लिश  में

 आशा  है,  इजाज़त  है;  कोई  सज्जन  बोलते  हैं,  तो
 दोनों  में  सी  किलो  भाषा  में  बोलें  तो  स्पीकर  क्  सन  बसते  हैं  दम  डक  सहो
 को  भी  यह  फिल्म  होनी  चाहिये  कि  वह  किसी
 भी  भाषा  में  बोलें  ।  अध्यक्ष  महोदय  :  अब  काम  को  आगे

 चलने  दीजिये  ।

 भी  रामेदथरामग्द  :  जो  आदेश  आप  आओ  रामेद्वरानन्द  :  बहुत  अच्छा  ।
 इंग्लिश  में  सुना  देते  हैं,  उस  को  अगर  आप
 हिन्दी  में  भी  सुना  दिया  करें  तो  बहुत

 अच्छा  होगा  ।  मैं  यह  नहीं  कहता  कि  आप  12.12  hrs.
 lg  a  त  साएं

 AY  BUDGET—GENERAL saat  RAILW

 i  oe  ्य  ्  दिया  करें  यह
 DISCUSSION—contd,

 कोई  अनुचित  मांग  नहीं  है  जो  मैं  कर  रहा  Mr.  Speaker:  The  House will  now
 i  i  the  Railway

 डि  संविधान  में  हिदी  और  बोगी
 अ  uation |  the

 निम  ल  निसि  ि  ग्
 his  lege  yesterday  will  resume  bis

 बोलते  हैं  तो  मै  कुछ  नहीं  कहता  हें  ।  मैं  तभी  speech.
 -

 feat  हूं  अब  आम  अग्रेज़ी  में  आरी
 ते

 An  Hon.  Member:  On  a  point of order. ae  -


